
 

THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, the question is: 
 
"That the Bill further to amend the Constitution (Scheduled Tribes) Order 

(Amendment) Bill, 1950 to modify the list of Scheduled Tribers in relation to the 
State of Arunachal Pradesh, be taken into consideration." 

 
The motion was adopted. 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Now, we shall take up 
Clause-by-Clause consideration of the Bill.    

 
Clause 2 was added to the Bill. 

Clause 1, the Enacting Formula and the Title were added to the Bill. 
 

Ǜी अजुर्न मंुडा : महोदय, मȅ ĢÎताव करता हंू: 
  

" िक िवधेयक को पािरत िकया जाए।" 
...(Ëयवधान)... 

 
The question was put and the motion was adopted. 

 
Disapproving the Commission for Air Quality Management in National Capital Region 

and Adjoining Areas Ordinance, 2021  
and 

The Commission for Air Quality Management in National Capital Region and 
Adjoining Areas Bill, 2021  

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  I understand that there is 
another Bill and a Statutory Resolution.  We have The Commission for Air Quality 
Management in National Capital Region and Adjoining Areas Bill, 2021.  It is a very 
important Bill.  There is a Resolution and the Resolution is to be moved by Shri 
Shaktisinh Gohil, Shri Elamaram Kareem, Dr. V. Sivadasan, Shri Binoy Viswam, Shri 
M. V. Shreyams Kumar and Shri Derek O'Brien.  Shri Shaktisinh Gohil, are you 
moving the Resolution?   

                                         
 Discussed together. 
 

40 [RAJYA SABHA]



 

SHRI SHAKTISINH GOHIL (Gujarat): Sir, I moved my Resolution 
....(Interruptions)... .  on Pegasus... राÍटर् की सुरक्षा है।...(Ëयवधान)... िकसान दुखी 
हȅ।...(Ëयवधान)... महंगाई का इÌय ूहै।...(Ëयवधान)... यह सरकार arrogance छोड़े और हाउस मȂ 
िडÎकस करे, यह मेरी मागं है।...(Ëयवधान)... मȅ अपना Resolution move करता 
हंू।...(Ëयवधान)... 
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Are you moving the 
Resolution on this subject?  You have to move the Resolution.  ...(Interruptions)...  
 
SHRI SHAKTI SINH GOHIL:  I am moving the Resolution, Sir.  I move: 
 
 "That this House disapproves the Commission for Air Quality Management in National 

Capital Region and Adjoining Areas Ordinance, 2021 (No.4 of 2021) 
promulgated by the President of India on 13th April, 2021." 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Thank you.  The 
Resolution is moved.  ...(Interruptions)...  Shri Bhupender Yadav to move a motion 
for consideration of the Commission for Air Quality Management in National Capital 
Region and Adjoining Areas Bill, 2021. 
 
THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE; AND THE 
MINISTER OF LABOUR AND EMPLOYMENT (SHRI BHUPENDER YADAV):  Sir, I 
move: 
 
"That the Bill to provide for the constitution of the Commission for Air Quality 

Management in National Capital Region and Adjoining Areas for better 
coordination, research, identification and  resolution of problems surrounding 
the air quality index and for matters connected therewith or incidental thereto, as 
passed by Lok Sabha, be taken into consideration."   

 
The questions were proposed. 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  The first speaker is Shri 
Deepender Singh Hooda.  ...(Interruptions)...  It is very important for Haryana.  
...(Interruptions)...  
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Ǜी दीपेन्दर् िंसह हुƿा (हिरयाणा) : धन्यवाद, सर, आपने कहा िक यह िबल हिरयाणा के िलए 
महत्वपूणर् है। एनसीआर, हिरयाणा Ģदूषण रिहत होने चािहए। हम भी चाहते हȅ िक अगली पीढ़ी को 
अच्छा वातावरण दȂ, लेिकन इस िबल मȂ एक अनुच्छेद ऐसा भी है, जो िकसान से सÇबिन्धत 
है।...(Ëयवधान)... मȅ उस िबल पर आऊँगा, बशतȃ िकसान का नाम लेते ही मेरा माइक बन्द न 
हो।...(Ëयवधान)...सदन मȂ ऐसा वातावरण है। इस िबल मȂ िकसान का नाम लेते ही मेरा माइक 
...(Ëयवधान)... 
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता): आपका माइक ऑन है। 
 
Ǜी दीपेन्दर् िंसह हुƿा: मȅ िबल की बात कर रहा हंू। इस िबल के अनुच्छेद-15 मȂ िलखा गया है, the 
Commission may impose and collect environmental compensation from farmers 
causing air pollution by stubble burning, at such rate and in such manner, as may be 
prescribed.  यानी िक कमीशन  िकसान पर असीिमत जुमार्ना लगा सकता है।  
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Don't disturb the Member.  
....(Interruptions)...   You are disturbing the Member.  ....(Interruptions)...  
 
Ǜी दीपेन्दर् िंसह हुƿा: देश Ģदूषणरिहत होना चािहए, लेिकन िकसानरिहत नहीं होना चािहए। 
...(Ëयवधान)...  िकसान का नाम लेते ही जो माइक बदं करने की Ģथा है, आप कह रहे हȅ िक 
िकसान का नाम लेते ही माइक बदं नहीं होगा। मȅ कुछ िकसानȗ के नाम लेना चाहंूगा -    
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The Bill is on air quality.  
....(Interruptions)... .    
 
Ǜी दीपेन्दर् िंसह हुƿा: * 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  No, no.  
....(Interruptions)... . The Bill is on air quality.  ....(Interruptions)... .   Mr. Hooda, 
the Bill is on air quality.  ....(Interruptions)... .    
 
Ǜी दीपेन्दर् िंसह हुƿा: * 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Come to the subject.  
....(Interruptions)... .   You are not speaking on the subject.  ....(Interruptions)... .   
That is the problem.  ....(Interruptions)... .   That is the problem.  

                                         
 Not recorded. 
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....(Interruptions)... .   Nothing will go on record.  ....(Interruptions)... .   Nothing 
will go on record.  ....(Interruptions)... .  Thank you.  ....(Interruptions)... .  
 
SHRI PRASANNA ACHARYA (Odisha):   Sir, I will be speaking in favour of kisan.  
'िकसान िजन्दाबाद' का जो नारा लगता है, I am speaking in favour of that kisan.  
....(Interruptions)... .   My appeal to all the Members is this.  ....(Interruptions)... .   
Kindly listen to me.  ....(Interruptions)... .   Sir, no doubt, this is a good Bill.  
....(Interruptions)... .   This Bill should have been brought much earlier.  
....(Interruptions)... .   But there is one provision....(Interruptions)... .   The Bill has 
already excluded farmers from the scope of penalties.  ....(Interruptions)... .   
However, the Commission may collect an environmental compensation from farmers 
for causing pollution by stubble burning.  ....(Interruptions)... .   I oppose this 
provision, Sir.  ....(Interruptions)... .   Farmers cannot be taken to task 
....(Interruptions)... Farmers should be educated....(Interruptions)... .   Farmers 
should be enlightened.  ....(Interruptions)... .   Farmers should be trained.  
....(Interruptions)...  So that they know the bad side of stubble burning.  
....(Interruptions)... . I would request the Minister to kindly consider it.  
....(Interruptions)...  
 The Bill includes representatives from crucial Ministries.  However, it appears 
that the Government has taken a more scientific approach to air quality management 
instead of a scientific-cum-social approach.  ....(Interruptions)... .   It is a social 
problem, Sir.  ....(Interruptions)... .   The Government should take this aspect also 
into consideration.  ....(Interruptions)...   The Bill should have representation from 
the Ministries of Health and Family Welfare, Rural Development and Labour.  Since 
persons within these domains are disproportionately affected by air 
pollution....(Interruptions)... .   There is no representation from farmers' bodies or 
unions.  ....(Interruptions)... .   Sir, in this Commission the Bill does not provide any 
representation from farmers' bodies or farmers' unions.  ....(Interruptions)... .   That 
is the lacuna in the Bill.  ....(Interruptions)... .   So, farmers' representatives should 
be included in the Commission.  ....(Interruptions)... .   However, under Clause 
3(3)g, representatives of 'any association of commerce or industry' may be co-opted 
in the Commission as members.  ....(Interruptions)... .   This is ambiguous and 
leaves room for debate regarding whether farmers' representatives would fall within 
these categories.  ....(Interruptions)... .    
 Mostly understaffed State Pollution Control Boards work primarily in an 
advisory capacity to the State Governments.  ....(Interruptions)... .   Considering 
now that the Commission's directives are confined to NCR but would overrule any 
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directives of the State Pollution Control Board, it is unclear how the same would be 
implemented considering that many such directives would require cross-border 
cooperation.  ....(Interruptions)... .   Therefore, singling out the National Capital 
Region is inexplicable, considering that Mumbai and Chennai are also very heavily 
polluted.  ....(Interruptions)... .   Furthermore, the National Clean Air Plan lists 122 
non-attainment cities including 23 in my own State which is Odisha.  
....(Interruptions)... .   No doubt the Bill is a step in the right direction.  
....(Interruptions)... .   However, it is focussed only on Delhi-NCR.  
....(Interruptions)... .   It should expand its mandate to focus on air quality in 
adjoining areas in addition to non-attainment cities in States.  ....(Interruptions)... .   
With this, Sir, I support this Bill.  
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Next speaker is Shri R.S. 
Bharathi.  
 
SHRI R.S. BHARATHI (Tamil Nadu): Sir, today, in this august House, democracy is 
in danger.  ....(Interruptions)... .  We are having a discussion on quality of air. 
....(Interruptions)... .  Let us discuss about the quality of democracy. 
....(Interruptions)... .   
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Bharathi, we are 
discussing air quality. ....(Interruptions)... .  Your subject can be discussed later. 
....(Interruptions)... .  We are discussing air quality. ....(Interruptions)...  Do you 
have anything to say on this subject? ....(Interruptions)... .   
 
SHRI R.S. BHARATHI: Sir, the country is interested more in what has happened in 
Pegasus. ....(Interruptions)... .  Why is the ruling party so scared to discuss about 
this issue in this august House? ....(Interruptions)... . This is the fountain of 
democracy. ....(Interruptions)... .  And they are reluctant. ....(Interruptions)... .   
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Thank you. 
....(Interruptions)... .  Your time is over. ....(Interruptions)... .  Next speaker is Dr. 
M. Thambidurai. ....(Interruptions)...   
 
DR. M. THAMBIDURAI (Tamil Nadu): Thank you, Sir, for giving me this opportunity.  
....(Interruptions)... .  We are supporting this Bill brought forward by the hon. 
Minister. ....(Interruptions)... .  India is committed to create a clean environment and 
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pollution free air as mandated in the Constitution of India. ....(Interruptions)... .  
Also, there is a need to evolve and implement a consolidated approach for 
monitoring, tackling and eliminating the causes for air pollution and identifying, 
specifying and rigorously enforcing measures for elimination and mitigation of air 
pollution, including but not limited to, controlling or eliminating the activities of stubble 
burning, vehicular pollution, industrial emissions, road dust, biomass burning and 
urban construction. ....(Interruptions)... . Pollution is coming from these, as the 
Minister has mentioned. ....(Interruptions)... .  Nowadays, we are giving importance 
to it. ....(Interruptions)... . Because air pollution is affecting us. ....(Interruptions)... 
.  So, the Government has come forward with this kind of a Bill. ....(Interruptions)... 
. Sir, I request the hon. Minister that it should not be for Delhi alone.  
....(Interruptions)... .  Have it in other parts of India. ....(Interruptions)... .  In many 
places, pollution is there. ....(Interruptions)... .  Pollution has to be controlled. 
....(Interruptions)... .  For that, I request the hon. Minister that not only in the Delhi 
city, in other parts also, you should consider how to control pollution. 
....(Interruptions)... .  Especially in Tamil Nadu, there is pollution from burning, 
vehicular pollution and other pollutions. ....(Interruptions)...  Therefore, I request the 
hon. Minister for that. ....(Interruptions)... .  We support the Bill brought forward by 
the hon. Minister. ....(Interruptions)... .  It is high time for the Minister to take it up. 
....(Interruptions)...  I appreciate the hon. Minister and the hon. Prime Minister that 
they have come forward with this Bill. ....(Interruptions)... .   Thank you very much. 
....(Interruptions)... .  
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Next speaker is, Shri 
Ayodhya Rami Reddy. ....(Interruptions)... .   
 
SHRI AYODHYA RAMI REDDY (Andhra Pradesh): Mr. Vice-Chairman, Sir, I thank 
you for giving me this opportunity to speak on the subject of air quality management in 
NCR. ....(Interruptions)... .  This is a very good Bill. ....(Interruptions)... .  From 
YSR Congress Party, we are supporting this Bill. ....(Interruptions)... .  As you are 
aware, the adjoining areas of NCR have a major pollution problem. 
....(Interruptions)... .  We need to look at agriculture, manufacturing industry, 
services industry and infrastructure. ....(Interruptions)... .  All the four areas are 
contributing predominantly to air pollution in this region. ....(Interruptions)... .  About 
100-150 kilometres radius of Delhi is the major air pollution creating location. 
....(Interruptions)... .  This needs to be certainly addressed. ....(Interruptions)... .  
This Bill is coming out with all the relevant points to address this. ....(Interruptions)... 
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.  This is for the adjoining areas of NCR where the force of pollution may cause 
adverse impact on air quality. ....(Interruptions)... .  It has to be addressed. 
....(Interruptions)... .  Things are being worked out from time to time. 
...(Interruptions)... The monitoring and management of air quality in the Delhi NCR 
region has been done by multiple bodies - the State Pollution Control Boards, the 
State Governments in the region, and the Environment Pollution Prevention and 
Control Authority (EPCA).  ...(Interruptions)... The Bill seeks to create an 
overarching body to consolidate all monitoring bodies and to bring them on one 
platform so that air quality management can be carried out in a more comprehensive, 
efficient and time-bound manner.  ...(Interruptions)... This Commission will 
specifically look at the Delhi NCR and adjoining areas whereas the mandate of the 
CPCB is to serve the whole country.  ...(Interruptions)... There is a need to put up a 
similar focus on urban municipal waste management and industrial 
pollution.....(Interruptions)... Finally, it is a great step undertaken by the Centre 
because earlier there was no single accountable body, authority, Ministry or State 
which was empowered or dedicated to ensure coordination among stakeholder 
States. ...(Interruptions)... This Commission must focus on implementing the Plan of 
Action on ground through PPP model for sustained long-term impact.  
...(Interruptions)... With this, we support the Bill from the YSR Congress Party.  
...(Interruptions)... Thank you, Sir.  ...(Interruptions)...  
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Thank you.  
...(Interruptions)... One hon. M.P. was showing placard infringing the right of the 
hon. Member who was speaking.  ...(Interruptions)... Please do not do that. 
...(Interruptions)... Please do not do that.  ...(Interruptions)... Now, the next 
speaker is Shrimati Jharna Das Baidya.  ...(Interruptions)...  
 
SHRIMATI JHARNA DAS BAIDYA (Tripura):  Thank you, Sir.  ...(Interruptions)... 
The Commission for Air Quality Management in National Capital Region and Adjoining 
Areas Bill, 2021.....(Interruptions)... First, I oppose the Bill and I am saying, हमारे देश 
मȂ जनता का हाल बहुत खराब है। िकसान, मजदूर, जनता, मिहला - 9 साल की एक बच्ची से रेप 
करके मार िदया और यहा ँ चचार् नहीं हो रही है! आप लोग िबल लेकर आये हȅ, िबल! 
...(Ëयवधान)... 
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  That is not right, Jharnaji.  
...(Interruptions)... Not like this.  ...(Interruptions)...  
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Ǜीमती झरना दास बैǏ : उपसभाध्यक्ष जी, कल हम लोग सुनȂगे िक आपने  
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Not like this.  
...(Interruptions)... Thank you.  ...(Interruptions)... You are not speaking on the 
subject.  ...(Interruptions)... The next speaker is Shri K.R. Suresh Reddy. 
...(Interruptions)...  
 
SHRI K.R. SURESH REDDY (Telangana):  Sir, I stand to support the Bill but we have 
certain reservations.  ...(Interruptions)... I would like the hon. Minister to see 
Chapter III.  ...(Interruptions)... Clause 15 of Chapter III clearly says that the 
Commission.....(Interruptions)... This is regarding farmers.  ...(Interruptions)... 
Just bear with me for a minute.  ...(Interruptions)...  
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Hon. lady Member behind, 
please withdraw yourself from that place.  ...(Interruptions)... Please withdraw from 
that place.  ...(Interruptions)... You cannot infringe on the right of the speaker. 
...(Interruptions)... You cannot.  ...(Interruptions)... Please.  ...(Interruptions)...  
 
SHRI K.R. SURESH REDDY:  This is a Clause where there is a question of penalizing 
the farmers.  ...(Interruptions)... On Clause 15, Chapter III, I request the Government 
to reconsider this particular Clause where you are penalizing the farmer for no fault of 
his.  ...(Interruptions)... If you see the record of pollution, the pollution caused by 
stubble burning in Delhi and surrounding areas is only 4 per cent of the entire 
pollution.  ...(Interruptions)... And the reason for that.. ...(Interruptions)... One 
moment please.  ...(Interruptions)... The reason for that -- I request the 
Government's kind consideration -- is because of climate change. 
...(Interruptions)...  जून-जुलाई मȂ जब फसल डालते थे, तो िसतंबर मȂ कटाई होती थी और 
उस वƪ there used to be rain, there used to be air movement.  ...(Interruptions)... 
There was no pollution coming to Delhi.  ...(Interruptions)... But, now, because of 
the climate change, cropping pattern also has changed. ...(Interruptions)... 
Because of this reason, the pollution in Delhi area is increasing.  ...(Interruptions)... 
So, let not the farmer be penalized for this.  ...(Interruptions)... I compliment the 
hon. Minister on assuming charge.  ...(Interruptions)... He has come out with a Bill 
which would definitely clean up the air quality not only for Delhi and surrounding 
areas.....(Interruptions)... Sir, but, I would request and ask him to consider air 

                                         
 Not recorded. 
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quality be it in Delhi, Mumbai, Chennai or in some remote area has been 
deteriorating. ...(Interruptions)... So, air quality should be a part of healthcare. 
...(Interruptions)... Like, how we have taken drinking water as healthcare, consider 
even air control, air pollution as part of healthcare. ...(Interruptions)... Sir, the other 
issue on pollution as regard is the funding for the Commission. ...(Interruptions)... In 
the various objectives and various responsibilities bestowed upon the Commission, 
they said that increasing plantations also is part of that.  ...(Interruptions)... Who 
would be funding that? ...(Interruptions)... The States would fund it or will the 
Government of India give the funds? ...(Interruptions)...  
 Finally, Sir, when you said that four States are part of that, are the four States 
entirely part of that Commission or are the four States partly part of the Commission?  
Thank you, Sir. ...(Interruptions)...  
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Next is Prof. Manoj Kumar 
Jha. ...(Interruptions)...  
 
PROF. MANOJ KUMAR JHA: Hon. Deputy Chairman, Sir, thank you very much.  
पहले तो आप ही के िलए...(Ëयवधान)... भाजपा के कई साथी कहते थे, तो आप ही के िलए िक –  
 

"अपने चेहरे से जािहर है, उसे छुपाएँ कैसे, 
आपकी मजीर् के अनुसार िदखाएँ कैसे?"   

 
 सर, िदक्कत है िक Ģदूषण पर िबल आ रहा है और यह माननीय मंतर्ी जी का पहला िबल 
है, लेिकन देश की हवा मȂ जो ज़हर घोला गया है, िकसानȗ के िलए जो ज़हर घोला गया, उस 
Ģदूषण का क्या करȂगे? ...(Ëयवधान)... उन िकसानȗ के िलए क्या करȂगे? ...(Ëयवधान)... राÍटर् की 
सुरक्षा के नाम पर जो ज़हर घोला जा रहा है, पेगासस, एक ऐसा उपकरण, जो सबके घर तक 
पहँुचा िदया गया है।...(Ëयवधान)... सर, असभंव नहीं िक आप भी उसकी जद मȂ हȗ।...(Ëयवधान)... 
मȅ समझता हँू िक यह महत्वपूणर् है, तब जाकर कोई चचार् हो।...(Ëयवधान)...  
   
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please conclude. 
...(Interruptions)... Thank you. ...(Interruptions)... The next speaker is Shri G.K. 
Vasan. 
 
SHRI G.K. VASAN (Tamil Nadu): Sir, I would like to kindly tell the Minister that the 
Commission appointed today should have enough powers that they should tackle the 
situation for the Delhi residents to breathe clean air. ...(Interruptions)... They should 
also tackle this menace with the neighbouring States and avoid confrontations. 
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...(Interruptions)... Kindly see that all the States, neighbouring Delhi also, should not 
be polluted. ...(Interruptions)... I find that the Bill provides for a representation of 
experts in the Commission, and also for adequate safeguards, they are appointing 
sub-committees for research, monitoring and also for enforcement. 
...(Interruptions)... The Commission should not hesitate to impose strict penalties 
for every violation of the pollution laws. ...(Interruptions)... With these words, I 
support the Bill. ...(Interruptions)... Thank you, Sir. ...(Interruptions)...  
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The next speaker is Shri 
Sushil Kumar Gupta.  ...(Interruptions)... This Bill is about your State. 
...(Interruptions)... Now, please speak about the Bill. ...(Interruptions)...  
 
Ǜी सुशील कुमार गुǔा (राÍटर्ीय राजधानी के्षतर्, िदÊली) : उपसभाध्यक्ष महोदय, मȅ आपको 
िवÌवास िदलाता हँू िक मȅ िसफर्  वातावरण पर ही बोलूगँा, environment पर ही 
बोलूगँा।...(Ëयवधान)... आप कृपा करके मेरा माइक बदं मत कीिजएगा, मȅ आपसे हाथ जोड़ कर 
Ģाथर्ना कर रहा हँू।...(Ëयवधान)... मȅ भपेून्दर् यादव जी को बधाई देता हँू क्यȗिक ये वातावरण 
सुधारना चाहते हȅ। वातावरण सुधारने के िलए आपने जो मंतर्ालय िलया है, सबसे पहले मȅ उसके 
िलए आपको बधाई देता हँू। आप नए मंतर्ी बने हȅ। मȅ िदÊली के िवषय मȂ बता दँू। िदÊली मȂ िदÊली 
सरकार ने सीएनजी, पीएनजी, सारी इंडÎटर्ीज़, सारे vehicles ...(Ëयवधान)... सर, मुझे एक 
िमनट का समय दȂ।...(Ëयवधान)... परंतु भाजपा के मंतर्ी  और * ने 'गोली मारो सालȗ को' कह कर 
...(Ëयवधान)... 
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : जो मेÇबर यहा ँ Ģेज़Ȃट नहीं हȅ, आप उन पर आरोप नहीं 
लगा सकते हȅ। You are taking names. ...(Interruptions)... That should be expunged. 
...(Interruptions)...  
 
Ǜी सुशील कुमार गुǔा : सर, मȅ आरोप नहीं लगा रहा हँू, बिÊक मȅ यह कहना चाहता हँू िक इस 
तरह से वातावरण खराब नहीं करना चािहए।...(Ëयवधान)... वातावरण को ठीक 
रखȂ।...(Ëयवधान)... मȅ आपसे कह रहा हँू िक इस िबल के अनुच्छेद 15 मȂ िकसान को सज़ा देने की 
बात कही गई है।...(Ëयवधान)... सरकार की यह िजÇमेदारी बनती है िक िकसान को सज़ा न 
दȂ।...(Ëयवधान)... सज़ा तो आपने ...(Ëयवधान)...कोटर् मȂ बुलाकर दे रखी है।...(Ëयवधान)...    
THE MINISTER OF MINORITY AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Sir, I have 
a point of order. ...(Interruptions)...  
 

                                         
 Expunged as Ordered by the Chair. 

[5 August, 2021] 49



 

उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : कृपया आप एक िमनट बिैठए।...(Ëयवधान)... Point of 
order! ...(Interruptions)... I have allowed a point of order. ...(Interruptions)... Yes. 
...(Interruptions)...  
 
THE MINISTRY OF MINORITY AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Sir, it is 
point of order under Rule 235.  It is very clear that says ‘shall not interrupt any 
Member while speaking by disorderly expression or noises or in any other disorderly 
manner.” 

सर, अगर अपोिज़शन के सदÎय ही बोलना चाहते हȅ, तो उनकी बातचीत मȂ Ëयवधान पैदा 
करना, उन्हȂ बोलने न देना, उनके सामने खड़े होकर Ãलेकाडर् लगाना, नारेबाजी करना... 
...(Ëयवधान)... आपका सरंक्षण चािहए। ...(Ëयवधान)... 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): The next speaker is 
Shrimati Vandana Chavan. 
 
Ǜी सुशील कुमार गुǔा : सर, आपने मुझे Ãवाइटं ऑफ ऑडर्र के िलए बीच मȂ ही रोक िदया। 
...(Ëयवधान)... मेरी बात तो पूरी होने दीिजए। ...(Ëयवधान)... 
 
उपसभाध्यक्ष (Ǜी भुबनेǚर कािलता) : आपकी बात पूरी हो गई है।  ...(Ëयवधान)... 
 
SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, the mike is not on.  
....(Interruptions)... .  Sir, it is absolutely a shame that the Government has to now 
come forward to address the issue of pollution after the Supreme Court directed it. 
Twenty cities out of the thirty....(Interruptions)... .  Sir, instead of doing this, this 
Government is unnecessarily snooping on the people, bringing in companies like 
Pegasus unnecessarily, and not addressing these issues. ....(Interruptions)... .   
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Now, Shrimati Priyanka 
Chaturvedi. 
 
Ǜीमती िĢयंका चतुवȃदी (महाराÍटर्): सर... ...(Ëयवधान)... Ãलीज़ मुझे बोलने दीिजए। 
...(Ëयवधान)... सर, मुझे आपने The Commission for Air Quality Management in National 
Capital Region and Adjoining Areas Bill, 2021 के बारे मȂ बात करने का मौका िदया है, 
...(Ëयवधान)... इसके िलए मȅ आपकी आभारी हँू। ...(Ëयवधान)... यह जो air quality management 
Bill है, यह मिहलाओं से सबंिंधत है। ...(Ëयवधान)...  
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THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Mr. Tiruchi Siva, please 
don't disturb her. ....(Interruptions)... .   Mr. Siva. ....(Interruptions)... .  
 
Ǜीमती िĢयंका चतुवȃदी : सर, हम लोग मिहलाओं की सुरक्षा की बात करते हȅ, ...(Ëयवधान)... हम 
बेरोजगारी की बात करते हȅ, ...(Ëयवधान)... हम िकसानȗ की बात करते हȅ, ...(Ëयवधान)... यह 
सबको Ģभािवत करता है। ...(Ëयवधान)... पर सबसे बड़े दुख की बात यह है िक इसी नेशनल 
कैिपटल मȂ नौ साल की लड़की का बलात्कार हो गया है। ...(Ëयवधान)... ये चचार् करने के िलए 
तैयार नहीं हȅ। ...(Ëयवधान)...  
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA): Please don't disturb her. 
....(Interruptions)... .  I request the other Members who are standing behind her, 
standing with her, not to disturb her. ....(Interruptions)...  You are not allowing her 
to speak. ....(Interruptions)... .  Thank you. ....(Interruptions)... .  Now, the hon. 
Minister to reply. 
 
Ǜी भूपेन्दर् यादव: सÇमाननीय उपसभाध्यक्ष महोदय, हम िदÊली मȂ वायु Ģदूषण को रोकने के िलए 
एक Îवतंतर् िनकाय की Îथापना करने के िलए यह िबल लेकर आए हȅ। ...(Ëयवधान)... इस िबल पर 
अभी Ǜी दीपेन्दर् िंसह हुƿा, Ǜी Ģसन्न आचायर्, Ǜी आर.एस. भारती, Ǜी एम. थंबीदुरई, Ǜी 
अयोध्या रामी रेƿी, Ǜीमती झरना दास बǏै, Ǜी के. आर. सुरेश रेƿी, Ģो. मनोज कुमार झा, Ǜी 
जी. के. वासन, Ǜी सुशील कुमार गुÃता, Ǜीमती वंदना चËहाण और Ǜीमती िĢयंका चतुवȃदी जी ने 
कुछ न कुछ िबन्दु रखने की कोिशश की। ...(Ëयवधान)... हालािंक, िबल वायु Ģदूषण पर था, 
लेिकन सदन मȂ ध्विन Ģदूषण ज्यादा है ...(Ëयवधान)... और मुझे ऐसा लगता है िक जो सदÎय 
बोलना भी चाह रहे थे, उन्हȂ भी अनावÌयक रोकने का Ģयास िकया गया। ...(Ëयवधान)... परन्तु मȅ 
यहा ँÎपÍट रूप से कहना चाहता हँू िक हमारी सरकार Ģधान मंतर्ी, नरेन्दर् मोदी जी के नेतृत्व मȂ 
भारत के पयार्वरण को Îवच्छ बनाने के िलए पूरी तरह से Ģितबǉ है ...(Ëयवधान)... और इसीिलए 
हम लोग यह िबल लेकर आए हȅ। ...(Ëयवधान)... हम यह जानते हȅ िक एनसीआर के्षतर् मȂ जो Ģदूषण 
की समÎया है, उसे लेकर समय-समय पर न्यायालयȗ के िनणर्य आते रहे हȅ। ...(Ëयवधान)... 
लेिकन एनसीआर का जो के्षतर् है, उसमȂ जो Ģदूषण है, उसके िलए जो वायु के्षतर् है, उसके air 
shed की पहचान करना जरूरी है ...(Ëयवधान)... और air shed की पहचान करते हुए िदÊली और 
उसके आस-पास के जो समीपवतीर् के्षतर् हȅ, वहा ँहम एक ऐसा mechanism develop करना चाहते 
थे, िजस mechanism मȂ अनुसधंान भी हो, नवाचार भी हो और आपस मȂ एक coordinated तरीके 
से इस समÎया का समाधान िनकले। ...(Ëयवधान)... यहा ँदीपेन्दर् िंसह हुƿा जी और Ģसन्न आचायर् 
जी ने दो िवषय रखे हȅ, िजन्हȂ मȅ आपके सामने ÎपÍट करना चाहता हँू। ...(Ëयवधान)... व ेबार-बार 
इस िबल के सेक्शन 15 का उÊलेख करते हȅ, िजसके ǎारा व ेिकसानȗ के िवषय को लेकर आए। 
...(Ëयवधान)... लेिकन मȅ उन्हȂ कहना चाहता हँू िक अगर वे सेक्शन 15 से पहले सेक्शन 14 देखȂगे, 
तो इसे criminal offence नहीं बनाने का मेन Ģयास सेक्शन 14 मȂ है। ...(Ëयवधान)... लेिकन 
सेक्शन 14 मȂ ÎपÍट रूप से कहा गया है - "Provided that the provisions of this section shall 

[5 August, 2021] 51



 

not apply to any farmer for causing air pollution by stubble burning or mismanagement 
of agricultural residue."  इसको हमने पूरे तरीके से decriminalize िकया है 
...(Ëयवधान)...इसमȂ सुरिक्षत रखने का Ģयास िकया है। ...(Ëयवधान)... 
 Ģसन्न आचायर् जी ने दूसरा िवषय यह उठाया है िक िदÊली के आस-पास िकसान बहुत 
बड़ी सखं्या मȂ हȅ और िकसानȗ का Ģितिनिधत्व इस िबल मȂ होना चािहए। ...(Ëयवधान)... Ģसन्न 
आचायर् जी, मȅ आपको यह बताना चाहता हँू िक air quality pollution की जो body है, उसका जो 
Section 3, sub-section (k) है, उसके अनुसार, 'three members, being stakeholders 
from such sectors as agriculture...'. एगर्ीकÊचर से सबंिंधत एक Ëयिƪ इस कमीशन का 
सदÎय होगा, क्यȗिक हम यह जानते हȅ िक अगर वातावरण को Îवच्छ बनाना है, तो कृिष के 
Ģितिनिधयȗ का इसमȂ पूरे तरीके से Ģितिनिधत्व होना चािहए। ...(Ëयवधान)... 
 महोदय, मȅ आपसे यह कहना चाहता हँू िक हम जो यह एक mechanism लेकर आए हȅ, 
यह mechanism एनसीआर के वायु Ģदूषण को समाÃत करने के िलए एक Îथायी mechanism 
होगा, समिर्पत mechanism होगा तथा उसके साथ-ही-साथ सहभागी भी होगा। ...(Ëयवधान)... 
वह सहभागी इस मायने मȂ होगा िक एक तरफ जहा ँइसमȂ एक्सपट्सर्, िकसान, टर्ासंपोटर् और 
उǏोगȗ के Ģितिनिध हȗगे, तो वहीं दूसरी तरफ इसमȂ िदÊली और एनसीआर की जो समीपवतीर् 
राज्य सरकारȂ हȅ, उनके भी Ģितिनिध हȗगे।  ...(Ëयवधान)... इस तरह, वायु Ģदूषण की समÎया के 
समाधान के िलए हम एक तरीके से सहभागी लोकतंतर् के माध्यम से इस institution को खड़ा कर 
रहे हȅ। ...(Ëयवधान)... 
 महोदय, मȅ कहना चाहँूगा िक इस सÎंथान के उǈेÌय मȂ एनसीआर रीजन मȂ वायु Ģदूषण 
की मॉिनटिंरग करना, उसका अनुसधंान करना, उसके िलए enforcement, िविध को लागू करना 
आिद शािमल हȅ।  ...(Ëयवधान)... हम जो ये सारे सहयोगकारी Ģयास करȂगे, उस सबंधं मȂ हम यह 
भी कहना चाहते हȅ िक इस िबल के माध्यम से हम पूरे तरीके से ससंद के Ģित accountable हȗगे। 
...(Ëयवधान)... इसिलए हमारा जो यह एनसीआर का बोडर् बनेगा, इसकी िरपोटर् हर वषर् ससंद के 
सामने रखी जाएगी। ...(Ëयवधान)... हम िदÊली को Îवच्छ वायु और Îवच्छ वातावरण देने के िलए 
पूरे तरीके से Ģितबǉ हȅ।  ...(Ëयवधान)... आज िजन भी सदÎयȗ ने बोला है, उनमȂ से अिधकतर 
सदÎयȗ ने इस िबल का समथर्न िकया है। ...(Ëयवधान)... वायु Ģदूषण का िवषय केन्दर् सरकार के 
अधीन आता है। ...(Ëयवधान)... 

सर, Ģसन्न आचायर् जी ने एक िवषय यह उठाया था िक क्या वायु Ģदूषण के िलए देश के 
बाकी शहरȗ मȂ भी हमने िविभन्न Ģकार के Ģयास िकए हȅ? ...(Ëयवधान)...मȅ बताना चाहता हँू िक 
हम देश मȂ वायु Ģदूषण की एक पॉिलसी को लेकर आए हȅ। ...(Ëयवधान)... िविभन्न शहरȗ मȂ हमने 
िविभन्न Ģकार के सयंंतर् भी लगाए हȅ, तािक देश के अंदर जो वायु Ģदूषण है, उसका हम पूरे 
तरीके से मापन कर सकȂ  और समय-समय पर उसके सबंधं मȂ उपाय भी कर सकȂ । ...(Ëयवधान)...  
दुिनया मȂ जलवायु पिरवतर्न को लेकर जो भी िवषय उठ रहे हȅ, उसके Ģित भारत पूरे तरीके से 
Ģितबǉ हȅ। ...(Ëयवधान)... भारत मȂ जो वैकिÊपक ऊजार् है, उसमȂ हमने माननीय Ģधान मंतर्ी जी के 
नेतृत्व मȂ टारगेट को पूरे तरीके से ĢाÃत िकया है। ...(Ëयवधान)...हमने जो NDC के लÑय तय िकए 
हȅ, पयार्वरण के के्षतर् मȂ हमने उनके मानक बनाए हȅ और हम यह कहना चाहते हȅ िक एनसीआर 
रीजन मȂ एक िवशेष पिरिÎथित मȂ हम इस तंतर् को लेकर आए हȅ।  ...(Ëयवधान)...लेिकन इसके 
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साथ, हम इस सदन मȂ यह कहना चाहते हȅ िक हमारी सरकार सभी शहरȗ मȂ वायु Ģदूषण और 
ध्विन Ģदूषण को समाÃत कर देश के पयार्वरण को सुरिक्षत करना चाहती है, इसिलए मȅ सब 
सदÎयȗ से आÏवान करँूगा िक िदÊली के वायु Ģदूषण को रोकने के िलए यह जो एक Ģगितशील 
िबल आया है, इसको पास करने मȂ वे सब िमलकर अपना सहयोग Ģदान करȂ, धन्यवाद। 
...(Ëयवधान)... 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Now, I shall first put the 
Statutory Resolution moved by Shri Shaktisinh Gohil, Shri Elamaram Kareem, Dr. V. 
Sivadasan, Shri Binoy Viswam, Shri M.V. Shreyams Kumar, Shri Derek O' Brien. 
....(Interruptions)... .  Shri Shaktisinh Gohil, do you want to say something?  
....(Interruptions)... .  Then, you have to go to your seat. ....(Interruptions)... . 
  
SHRI SHAKTISINH GOHIL:  Sir, I move my resolution.  ....(Interruptions)... .  सर, 
सरकार की arrogance से हाउस नहीं चल रहा है। ...(Ëयवधान)...हाउस के िलए हम िजÇमेवार 
नहीं हȅ। ...(Ëयवधान)...हमȂ राÍटर् की सुरक्षा की िचन्ता है, िकसान की िचन्ता है, महंगाई की िचन्ता 
है। ...(Ëयवधान)...इसिलए मेरा जो resolution है, उसके िलए हाउस ऑडर्र मȂ रखना सरकार की 
िजÇमेवारी है। ...(Ëयवधान)...सरकार हाउस ऑडर्र मȂ लाए। ...(Ëयवधान)...हम बहस चाहते 
हȅ।...(Ëयवधान)...हम चाहते हȅ िक हाउस चले। ...(Ëयवधान)... 
 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Thank you.  
....(Interruptions)... .  Thank you. ....(Interruptions)... .   Okay, you have already 
moved.  ....(Interruptions)... .  Now, I put the Statutory Resolution moved by Shri 
Shaktisinh Gohil to vote. 
  
The question is:  

 
“That this House disapproves the Commission for Air Quality Management in National 

Capital Region and Adjoining Areas Ordinance, 2021 (No.4 of 2021) promulgated by 
the President of India on 13th April, 2021." 

 
The motion was negatived. 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  The question is: 

       That the Bill to provide for the constitution of the Commission for Air Quality 
Management in National Capital Region and Adjoining Areas for better co-ordination, 
research, identification and resolution of problems surrounding the air quality index 
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and for matters connected therewith or incidental thereto, as passed by Lok Sabha, 
be taken into consideration. 

 
The motion was adopted. 

 
...(Interruptions)… 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  We shall now take up 
Clause-by-Clause consideration of the Bill. 

 
Clauses 2 to 31 were added to the Bill. 

Clause 1, the Enacting Formula and the Title were added to the Bill. 
...(Interruptions)… 

 
SHRI BHUPENDER YADAV: Sir, I move: 
 

"That the Bill be passed."  
...( Interruptions)… 

 
The question was put and the motion was adopted. 

 
Disapproving the Essential Defence Services Ordinance, 2021    

and 
 The Essential Defence Services Bill, 2021 

 
THE VICE-CHAIRMAN (SHRI BHUBANESWAR KALITA):  Hon. Members, we have 
another Statutory Resolution disapproving the Essential Defence Services Ordinance, 
2021 and the Essential Defence Services Bill, 2021 which will be discussed together.  
Now, Shri Elamaram Kareem, do you want to move the Resolution?  
 
SHRI ELAMARAM KAREEM (Kerala): Sir, I move: 
 
"That this House disapproves the Essential Defence Services Ordinance, 2021 (No. 7 

of 2021) promulgated by the President of India on 30th June, 2021." 

                                         
 Discussed together. 
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